4 Writren Amwers

Remittance of Dividend by Forelpn
Controlled Cigarette Companies in
India

*1723. SHRI S, KUNDU : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAT. TRADEF AND COM.
PANY AFFAIRS be pleascd to refer to the
reply given to Unstarred Question No. 3298
on the 17th March, 1970 regarding foreign
controlied Cigrette Industry anc state :

() the names of the three companies
having majority foreign shar- holding in the
cigarette industry during 1968 which have been
allowed to retain and remit the dividend :

(b) what is the criterion for allowing
such concessions :

(c) whether any steps are taken to
reduce the remittance of such dividend and,
if so, the nature thereof ; and

(d) what are the other foreign holding
companies which are allowed the remitiance
of the dividend, and what was the amount
of such dividend remtitted during the years
1967, 1968 and 1969 ?

~ THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A

AHMED) : a) The three companies are
M/s. Imperial Tab.cco Company, Mfs Vazir
Sultan Tchacco Company and M/fs. Godfrey
Philips India Limited.

(b) and (¢). Under the existing policy
remittances of profits and dividends are
freely allowed to the foreign investors after
payment of Indian taxes. Companies are
d@lso fies to retain their profits in India.
Government have no intention of changing
this.policy.

(d) InTormation is being collected and
will be laid on the Table of the House.

Ald to Small ludwstrialists

*1024. SHRI N. K. P. SALVE : Wil
the Minister-of. INDUSTRIAL DEVELOP-
MENT. _lNTEBNAL TRADE AND OOM-
PA AFFAIRS be picased to state :

(=) whether & group of industrisd con-
cegay of Bombay have taken a decision to
help small industriaiists; and

(b) if so, what assistance Government
popose ta give them to  fulfil  their
objective 7
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) and (b). A scheme known
as ‘'Partnership in Progress” has been
promoted by the Natinal Alliance of Young
Entrepreneurs with the objeciive of securing
help for small industiia'ists from large scale
units. Governmient wiil be happy to receive
and deal very sympathetically with any
concrete suggestion with a view to securing
genuine assistance lor the small sector
from large industrial units.

Pulp and Paper Mill in Nagnland

*1725. SHRI S. K. TAPURIAH :
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTFRNRL TRADE

AND COMPANY AFFAIRS be pleased to
state :

(a) whether Government have finally
given their approval for pulp and paper mill
to be set up in Nagaland ;

(b) if 8o, the approximate cost of the
mill and the place where #t is going 10 be
set up 1 and

(c” whether ir will be in the public or
private sector ?

THE MINISTER OF INDUSTRIAL
DL VELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) Yes, Sir.

(b) Rupees Sixteen crores. The location
has not vet heen selucted,

(c) Public Sector.

Production and Consumption of Cemhont

*1726. SHRI N.SHIVAPPA ;
SHR1 G. Y. KRISHNAN :
Will the Minister of INCUSTRIAL

DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
statle :

{a) what is the present per capita con-
sumption of cement in the country and its
production, State.wise ; and

(8) what will be tHe chtitiated Statd-wise
dettianid fot ceinent dutitg the year 197374
and the-targess: of - produttion ?



€ Faltas dovwer

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A
AHMED) : (a) and (b). Statzments I and
Il are placed on the Table of the Sabha,
[P.azed in Library. See No. LT—3598/70].

Work done by Official Language
{Legisintive) Comumission during
1969-70

*1727.  SHRI ARJUN SINGH
BHADORIA : Will the Minister of LAW
AND SOCIAL WELFARE be pleased ‘o
state :

fa) the details of the work done by the
Officlal Language (Legislative) Commissinn
during 1969-70 ; and

(b} the number of sittings held by the
Commission during the sane period ?

THE MINISTER OF LAW AND
SOCIAL WELFARE (SHRI GOVINDA
MENON) : (a) A statement is Diid on the
Table of the House [ praced in Library. Sec
No. LT—3599/70),

(b) The Official Languaes (Legislative)
Commi:ssion h:'d 60 sittings during ths year
1969 70,

Iovestment of Fotcign Cupital in Bata
Shoe Company

*1728. SHRI SHIVA CHANDRA
JHA : Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleaged 1o
state :

a) whether it is a fact that there is still
foreign capital invested in the ftotal paid-up
capital in the the 'Bata Shoe Company

(b) if s0, the delails thereof, esp=cially
the total of the foreign capital vis-a-vis the
indipenous capital invested in the Com-
pany and the perceatage -thereof ;

(c) the Indian -lodustrial houses who
have their capital invested in the Bata Shoe
Company ; and

(dy the anaual profits of thc Company
within the Isat .three years and the profits
scnt abroad during that period by foreign
investors, if.any ?
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) and {b). M/s Bata Shoe
Company Pvt, Ltd. had paid-up capitgl
of Rs. 2.5 crores as on Jist December, 1968
representing 25,000 ordinary shares of
Rs. 1000 each. Of the total number, 24875
shares were held by its Holding €ompany,
viz. Leader A.G.St. Switzerland and 12§
shares are held in th: name of the Holding
Company's Nominee who is also a foreign
national.

(c}) Does not arise.

(d) The Company earned profits before
tax amounting to Rs. 3.8’ crores in 1966,
about Rs. 4 crores in 1967 and Rs. 4.54
creres in 1968. The information regarding
foreign remittances made by individual
companies is treated as ‘confidential’ by the
Finance Ministry and is not normally dis-
closed.

Estimates of Cost of New Stecl Plaots

*1729. SHRI BAL RAJ MADHOK :
SHRI RAGHUYVIR SINGH
SHASTRI :
SHRI M. S, MURTI :
Will the Minister of STEEL AND

HEAVY ENGINEERING be plegsed to
state :

(a) whether any estimate has be¢n made
of the cost of the proposed steel plants at
Salem, Hospet and Visakhapatnam ; and

(b) if so, what are the ustinmtes, - Plaot-
wise, the manner in which fapds will ‘e
raised and the time by which they will e
coinpleied ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINFERING (SHRI K C PANT):
(a) and (b). The cost estimates and schedule
of completion for the new steel plants will
be available only after the Detafled Project
Reports are prepared. All the three new
atec! projects have been imeluded in the
4th Plaa sicel developrment nrogramme in-the
Ceatral sector. for which an allooation of
Rs. :10 crores enists- to moet the exponditure
during this Plan period.





